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equipment, trainina in fl,rul analysis and 
forensic science.. Training in general and 
specifically "train the trainer" programmes 
are pursued in close co-operation. 

A hid I (ussaia Committee Rej)O· t on 
Capitul Martet 

2~69. SHRI H.B. PATIL: Will the 
Minister of F1NANCE be pleased to 
state: 

(b) whether the Abid Hussain Committee 
on Development Capita) Market has sub-
mitted its interim report to Government; 
and 

(b) if so, the details thereof regarding 
its recommendations? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFFAIRS 
IN mE MINISTRY OF FINANCE (SHR! 
EDUARDO FALEIRO) : (a) Yes, Sir. 

(b) "'Details regarding the recommenda-
tions cannot be disclosed until a decision is 
taken by Government on the final Report 
which is yet to be submi tted by the 
Committee. 

Selzua-e of Heroin 

2570. SHRI AMARSINH RATHAWA : 
Win the Minister of FINANCE be plased to 
state: 

(a) the number of raids conducted in 
the country and particularly in the capital 
during the year 1987 to seize heroin; 

(b) the quantity of heroin seized during 
those raids and the numb« of persons 
arrested; and 

(c) what steps are being taken by 
Government to check the smuggling of 
heroin and other drugs from neighbOUring 
country into India ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF REVENUE IN THE 
MINISTRY OF FINANCE (SHllI A.K.. 
PANJA) : (a) and (b). Operation against 
drug trafficking is a continuous process and 
raids are conducted in. this connection by 
Vatjoqs deu, law enforcement alJODCiea in 

the country, as and w:l\en they lCCCive 
intelligence on the same, (Only, successful 

1 • 
operations are reported to the NarcotiC' 
ControJ Bureau, the CenLral CQ-ordioatiDI 
Agency). 

According to information available, tbD 
number of cases of heroin seizures, quan-
tities seized and the numl»er of persons 
arrested in the year 1987, separately fOl" 
Delhi and the country. are as under : 

Delhi 
All India 

No. of Quantity No. eI 
cases (kilograms) persons 

arrested 

29 70.454· 62 
332 2,780.221 478 

" (c) Government have initiated various 
aggressive counter-measures apiust drUS 
trafficking, which, inter alia, include streng-
thening of the preventive and intelliaence 
machinery, specially around borders, adop-
tion of a liberalised reward scheme for 
officers and informers, strengthening of 

• bilateral co-operation between neighbourill8 
countries (including regional co-operation 
under the umbrella of SAARC). The matter 
is also kept under constant review for 
appropriate action. 

Raw Material Import Lice6ee 

2571. SHRI CHINTAMANI JENA : 
Will the Minister of COMMERCE be plea-
sed to state : 

(a) whether any aerated water company 
is given any raw material impo rt licence; 
and 

(b) if so, the names of two or three 
companies and the items being imported by 
them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRJ P.R. 
DAS MUNSI) : (a) and (b). Supplementary 
licences for import of raw materials are not 
being given to the manufacture of aerated 
waters. 

OpeaiDg of BaDk Branches in Himachal 
Pradesh 

2572. PROF. NARAIN CHAND 
PARASHAR: WiJJ the Minister 01 FINANQ! 
be pleased to state: 




